[To be published in Gazette of India, Extraordinary, Part-11, Section 3, sub-section (ii)]

Government of India
Ministry of Finance
Department of Revenue

Notification No. 51/2016 -Customs (N.T.)

New Delhi, dated the 13" April, 2016

S.0. (E). -In exercise of powers conferred by sub-section (1) of section 4 and sub-section (1) of section
5 of Customs Act, 1962 (52 of 1962) and in supersession of order/notification as stated in column (5) of the table
below, the Central Board of Excise and Customs hereby appoints officers mentioned in column (6) of the table to
act as a common adjudicating authority to exercise powers and discharge duties conferred or imposed on officers

mentioned in column (4) of the table below in respect of noticees mentioned in column (2) of the table for purpose

of adjudication of show cause notices mentioned in column (3) of the table:-

Kolkata

S/1V/32/2011 Assistant/Deputy
Kolkata Sea dated | Commissioner of Customs,
15.04.2013 Port-Import,

Kolkata
S/IV/32/2011 Joint/Additional Commissioner
ACC, Mumbai of Customs,
dated 12.04.2013 Air Cargo Complex,

Mumbai
S/1V/32/2011 Commissioner of Customs,
Chennai Sea dated | Port- Import,
15.04.2013 Chennai
S/IV/32/2011 Commissioner of Customs
SONY NDLS (Import & General),
dated 15.04.2013 New Delhi
S/IV/32/2011 Joint/Additional Commissioner

Nhava Sheva
dated 12.04.2013

of Customs,
Port-Import, Nhava Sheva,
Raigad.

S/IV/32/2011 Joint/Additional

Dadri dated Commissioner Customs,

12.04.2013 Dadri, Noida

S/IV/32/2011 ACC | Assistant/Deputy

Bangalore dated Commissioner of Customs,

15.04.2013 Air Cargo Complex,
Bangalore

S/1V/32/2011/ Assistant/Deputy

Kochi dated Commissioner of Customs,

15.04.2013

Cochin
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1 M/s Sony India Pvt. S/1V/32/2011 Joint/Additional Commissioner | Order Principal
Ltd. ACC, Chennai of Customs, dated Commissioner of
dated 12.04.2013 Airport & Air Cargo, 29.10.2013 Customs
Chennai (F. No (Imports),
S/IV/32/2011 Joint/Additional Commissioner 43'7/41'/2013_ New Custom
ACC, Kolkata of Customs, House,
dated 12.04.2013 Air Cargo Complex, Cus-1V) New Delhi




Ayub Khan S/1V/60/2013 Commissioner of Customs, Order dated Commissioner of
Proprietor: Junaid dated 17.06.2014 Bangalore 04.09.2014 Customs-II,
Plaster of Paris, read with Commissioner of Customs (F. No. Chennai
Bangalore corrigendum/ (Sea Port-Import), 437/105/2014-

addendum dated Rajaji Salai, Cus-1V)

01.07.2014 Chennai
HEALTH CODE, V111/26/205,206 & | Commissioner of Customs Order dated Principal
No.3 & No.5, 208/2012-DRI (Seaport-Import), 20.12.2013 Commissioner of
Thambuswamy Road, | dated 05.10.2013 Custom House, (F. No. Customs-VII,
Kilpauk, Chennai- Chennai 437/95/2013- Chennai
600010 & Others ( Additional Commissioner of Cus-1V)

M/s. Health Impex,
Chennai; Health Care
Impex (India) Pvt.
Ltd., Coimbatore

Customs (DEPB),
Custom House,
Chennai

Commissioner of Customs
(Airport & Air Cargo
Complex),

Chennai

Additional Commissioner of
Customs,

Custom House,

Cochin

Shri R. Mahaveer

V111/48/6/2013-

Commissioner of Customs

Order dated

Commissioner of

Pipada, Chennai & DRI dated (Airport & Air Cargo 19.12.2013 Customs-1V,
Others 16.09.2013 Complex), (F. No. Chennai
Chennai 437/96/2013-
Commissioner of Customs Cus-1V)
(AIR),
Chennai
Commissioner of Customs
(Seaport-Import),
Custom House, Rajaji Salai,
Chennai
Additional Commissioner of
Customs, Central Excise &
Service Tax,
Coimbatore
M/s. Om VI11/26/282/2010- | Commissioner of Customs Order dated Principal
International, Kolkata | DRI dated (Airport & Air Cargo 02.07.2014 Commissioner of
29.03.2014 Complex), (F. No. Customs (1)
New Custom House, 437/62/2014- (Imports),
Chennai Cus-1V) Air Cargo
Commissioner of Customs Complex,
(Airport & Admn.), Sahar,
Kolkata Mumbai
Commissioner of Customs
(Import),
Air Cargo Complex,
Sahar,
Mumbai
Shri A. VI11/48/16/2013- Additional/Joint Commissioner | Notification Joint/Additional
Kirishnamoorthy; DRI-CZU dated of Customs (Airport), No. 22/2014- Commissioner of
Chennai & Others 31.01.2014 New Delhi Customs (N.T) | Customs,
Additional/Joint Commissioner | dated IGI Airport,T-3,
of Customs (Airport), 07.03.2014 New Delhi
Chennai
M/s Liners India VI11/26/02(ACC- Additional Commissioner of Order dated Commissioner of
Limited, Vijayawada | Che)/2005-DRI- Customs (Exports) Office of 24.08.2007 Customs-I11
HRU dated the Commissioner of Customs, | (F. No. (Port
27.02.2006 Chennai 437/8/2007- Export),Chennai

Cus-1V)




M/s Jasmine
Biotechnologies,

V111/26/13/2010
DRI-HRU dated

Additional Commissioner of
Customs,

Notification
No. 34/ 2014-

Additional
Commissioner of

Hyderabad 31.10.2013 Hyderabad -11 Customs (N.T.) | Customs, Office
Commissionerate dated of the Principal
Additional Commissioner of 25.04.2014 Commissioner of
Customs (Import-Sea), Customs,
Custom House, Hyderabad
Chennai

M/s Surya Lakshmi VI11/26/07/09 Commissioner of Customs & Order dated Commissioner of

Cotton Mills Limited, | DRI-HRU Central Excise, 11.10.2011 Customs &

Secunderabad & Dated 26.03.2011 Nagpur Commissionerate, (F. No. Central Excise,

others Nagpur 437/24/2011- Nagpur-1
Commissioner of Customs & Cus-1V) Commissionerate

Central Excise,
Hyderabad-I11 Commissionerate

Commissioner of Customs
(Port-Import),

Air Cargo Complex,
Sahar,

Mumbai

Commissioner of Customs
(Port-Import),

Nhava Sheva,

Raigad.

Commissioner of Customs
(Port-Import),

New Custom House,
Ballard Estate,

Mumbai

Commissioner of Customs
(Port-Import),

Custom House,

Rajaji Salai,

Chennai

[F N0.437/14/2016-Cus-1V]

(Z. R. Kamili)

Director (Customs)




